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Adimjati Sevak S8angh and where they
are functioning;

(b) who are their office bearers;
and

(c) whether any Government assis-
tance is given to them?

The Minister of Siate in the Depar:-
ment of Social Welfare (Shrimati
Phulrena Guba): (a) As per Mem»
randum of Association of the Bhartiya
Adimjati Sevak Sangh, its function s
to work for the social. economic and
educationa! advancement of the tribal
communities in India with a view to
enable them to take their legilimate
p'ace in the national life of the coun-
try as equal citizens, The institutions
directly managed by the Sangh are
functioning at Imphal. Chuchuyimlany
(Nagaland). Rupa (NEFA), Ranchi,
Chhindwara (Madhya Pradesh) and
New Delhi. Besides, a large numter
of voluntary organisations in the
States are affiliated to the Bharatiya
Adimjati Sevak Sangh.

(b) The fo'lowing persons are the
affice bearers of the sangh:
President

Shri Morarji R. Desai.
Vice Presidents.

1. Shri U. N. Dhebar.

2 Shri T. Sanganna.

3. Dr. H. N. Kunzru,
Honorary Secretaries.

1. Shri L. M. Shrikant.

2. Shri N. M. Wadiwa.

3 Shri J. H. Chinchalkar.

Treasurer.
Shri D. J. Naik.
(c) Yes.
1831, Sl K. 8. Vidyarthi:
Shri Vir Shamri:

Will the Minister of Werks, Houslng
ad Sapgly be pleased to state:

(2) whather a meeting of the Board
Constituted to seek collaboration of

U.P. and Haryana Governments L0
implement the Delhi Msster Plan was
held in Delhi in April, 1967;

(b) if so, the subjects discussed
thereat;

(c) whether the question of colonies
on Mathura Road and development
of Suraj Kund was also discussed; and

(d) if so, the details thereof?

The Deputy Minister in the Mlus-
iry of Works, Housing znd Suppty
(Shri Iqtal Singh): (a) A mecting
of the Board was held on the 2nd
May. 1967.

(b) The
discussed:—

following subjects were

(1) Augmentation of Wster
Supply in Delhi.

(i) Okhla Water Works.

(iii) F'ood control, drainage and
water logging in the Nauo-

; nal Capital Reglon.

(iv) Development of National Purk
in Suraj Kund and Badkhzal
Lake Area.

(v) Sale of land by private coio-
nisers.

(vi) Revolving Fund for acquisi-
tion and development of land.

(c) Yes.

(d) It was decided that the GOV-
ernment of Haryana would deal with
the Unauthorised Colonies appropsi-
ately keeping in view the provisions
of the Master Plan of the Faridabad
and Ballabhgarh srea.

Hostels for Scheduled Caste Girls in
Dethi

1832. Shri R. §. Vidyarthl: Wi'l the
Minister of Plaaning and Social Wel-
fare be pleased to state:

(a) the amount spent during the
last 3 years for the construction of
hostels for girls belonging to the
Scheduled Castes in Delhi; and

(b) the amaunt likely to he spent
during the current year?
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The Minisler of State ins the Dopart- Now Msdtioal Colisgey -@uring Tourth
Pian

ment of Secial Weltare
Phulrenu Gaba): (a) Nil.

(b) NilL
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(Shrimat)

Singh:

Shri Bharat Singh Chauban:
Shri Nekam Oband Kactrwai:
Shri Jagunnath Rap Joahd:
8hri 8. M. Banerjoe:

Shri Madhn Limaye:

Sbrl geadhakar Supakar:

Will the Minister of Meaith amd
Family Planning be pleased to state:

(a) the number of new Medical
Colleges propaged to be opened in the
country during the Fourth Five Year
Plan period, State-wise; and

(b) the nature of financial assistance
proposed to be given to the States
for this purpose?

The Ministey of Health and Family
Planning (Dr. 8. Chandrasekhar):
(a) The Fourth Five Year Pian envi-
sages the opening of twentyfive new
medical col'eges. The State-wise al.
location has nhot yet been decide@ up-
on,

(b) Pending finalisation of the pat-
tern of Central assistance to State
Governments during the Fourth Plan,
the following pattern of assistance
adopted during the Third Plan, is be-
ing continued:—

Non-Recurring:

(1) Building: 7T5% subject {0 a
ceillng of Rs. 37,500} per ad-
mission for the new medical
colleges.

(ii) Equipment: 73% subject to
a ceiling of Rs. 22,500. per
admiagion.
Recurring:

50% subject to a oceiling of
Rs. 4,000/~ per admission,





